
LOK SABHA DEBATES 

LOK SABHA 

W e d w d a y ,  August, 21, 1991/ 
Srcrvatirr 30, 1913 (Srrka) 

The Lok Sabha met az Eleven of the 
Clock 

[MR. SPEAKER in the ChairJ 

ORAL ANSWERS TO QUESTlONS 

[English] 
MR. SPEAKER: Q. No. 487, Shri 

Prakash Patil ... Q. No. 488, Shri Vish- 
wanath Shastri. U. No. 189, Shri 
Anna Joshi. 

SHRI ANNA JOSHI: Q. 489 Sir. 
THE MINISTER OF STATE IN 

THE MINISTRY OF PERSONNEL. 
PUBLIC GRIEVANCES AND PEN- 
SIONS (SHRIMATI MARGARET 
ALVA): The Minister of Planning 
and Programme Implementation is 
sitting outside. I will just call him. 
(Interrlcptions) 

SHRI CHANDRA JEET YADAV: 
Sir, the Miniser is not present here. 
This is a very serious matter. Just 
look at the Treasury Benches. Not a 
single Cabinet Minister is present in 
the House. Let them not take the 
House so lightly. . . (Zrr~erruptiom) 

MR. SPEAKER: When I called. 
you were not here. You must feel 
sorry. 

SHRl CHANDRA JEET YADAV: 
The Minister should have the cour- 
tesy to apologise. 

SHRI H. R. BHARDWAJ: 1 apo- 
iogise. 

SHRI ANNA JOSHI: Shall I re- 
peat my question? 

[Engiish] 

Actiou Plan to Solve Unemployment 
Problem 

"489. SHRI ANNA JOSHI: Will 
the Minister of PLANNING AND 
PROGRAMME IMPLEMENTA- 
TION be pleased to state: 

THE MINISTER OF STATE OF 
THE MINISTRY OF PLANNING 
AND PROGRAMME IMPLEMEN- 
TATION {SHRT H. .R. BHARB 
WAJ): I was sitting outside. 1 tender 
my apologies. (Interruptions) 

(a) the number of registered skilled 
and unskilled unemployed persons, 
category-wise and Statewise; 

(b) the action plan to solve the un- 
cmploymen t problem ; .and 

(c) the targets fixed for the current 
year in this regard? 

. . 

THE MINISTER OF STATE OF 
THE MINISTRY OF PLANNING 
AND PROGRAMME IMPLEMEN- 
TATION (SHRI H. R. BHARD- 
WAJ): (a) to (c) A statement is laid 
on the Table of the House. 

The number of registered job see- 
kers, skilled and unskiiled category- 
wise and State-wise, is given at An- 
nexure-I. All the persons registered 
with the Employment Exchanges are 
not necessarily unemployed. 
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The Eighth Five Year Plan is being Specific targets of employment ge 
formulated keeping in view the long- neration in the entire economy in the 
term goal of generating 100 million development process are not set on 
employment opportunities over a ten a year to year basis. Targets are, 
year period, or on an average 10 however, set for the special employ- 

ment programmes. A statement sho- million o~~rhln i t ies  per year' "lc wing the tars& for 1991-92 vnder 
details of the strategies and program the major central/centrally sponsor- 
mmes to achieve this g d  will be ed programmes is given at Anne- - 
incorporated in the Plan document. xure-11.- 

ANNEXURE I 

Number o f  job-seekers on the Live Register and skiIied/Semi-skill~d and Unskilled 
among them as on 3 1 - 1  2-1987 by State/Union Territory 

(In lakhs) 

NO. of Job Skilled/ Unskillcd 
seekers Semi- 

skilled 

State 
1 .  Andhra Pradesh . 27.22 1.07 6.34 
2. Arunachal Pradesh* * . 

4. Bihar. 27.08 1.47 3.47 
5. Goa . 0.78 0.07 0.07 
6. Gujarat . 
7. Haryana . 
8. Himachal Pradesh . 
9. Jammu & Kashmir . 

10. Kamataka . 
11 .  Kerala . 
12. Madhya Pradesh . 
13. Maharashtra . 
14. Manipru . 
15. Meghalaya . 
16. Mizoram . 
17. Nagidand . 
18. Orissa 
19.Rmjab . 
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- 
21. Sikkim* . . . . . . . 
22. Tamil Nadu 24.86 0.99 3.01 
23. Tripura . 1.17 0.01 0.19 
24. Uttar hadesh . 29.63 1.66 6.16 
25. West Bengal . 45.65 1.21 9.87 

Union Territories 
1, Andaman & Nicobar Islands 0.16 
2. Chandigarh . 1.37 
3. Dadra & Nagar Haveli** . . . 
4. Delhi . 7.06 
5. Daman & Diu** . . . 
6. Lakshadweep . 0.07 
7. Pondicherry 0.92 - 

Total . . 302.47 

1 .  *No Employment Exchange is functioning in this State. 
2. **Data not maintained. 
3. @Figures less than 500. 
4. Figures may not add up to total due to rounding off. 
5. Columns 3 and 4 do not add up to column 2 as the skilled/ur~skilled classi- 

fication is not applicable to all occupations. 

Targets for 1991 -92 for Major Central/Centrally sponsored Special Employment 
Programmes 

Programme 

- -- 

Target 
for 

Unit 199 1-92 
(lakhs) 

1. Integrated Rural Development Programme No. of families 22.5 
(IRDP) 

2. Jawrrhar Rozgar Y ojana (JRY) . . Mandays of 9000 
hPl0ymant 
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(1) (2) (3) 

3. Self-Employment of the Educated Unem- Number of 1.29 
. ployed Youth (SEEUY) beneficiaries 

4. Nehm Rozgar Yojana (NRY) 
(i) Scheme of Urban Micro Enterprises Persons 0.70 
(ii) Scheme of Urban Wage Employment 7 Man-days of 

(iii) Scheme of Housing and Shelter )Employment 131 -65  
Upgradation. J 

SBRI ANNA JOSH1: Sir, my first 
question is with regard to Annexure 
11. (a) What is the total number of 
persons who will get employment 
through the Central and Centrally 
Sponsored Special Employment Pro- 
gramme? @) What are the actual 
financial provisions for the implemen- 
tation of the Major Central and Cen- 
trally Sponsored Special Employment 
Programmes? In  case you failed to 
implement these programmes and 
could not prwide jobs as per your 
promised target, are you ready to give 
unemployment allowance, berojgar 
bhatta to the unemployed? 

SHRI H. R. BHARDWAJ: As 
mentioned in the statement, laid on 
the table ' of - the House, our long 
term goal is to generate 100 million 
employmemt opportunities aver a pe- 
riod of ten y e a  or on an average, 
10 million employment opportunities 
per year. This is our strategy and this 
is the general package. 

So far as allowance is concerned, 
I t  is not possible to give allowance 
because that will not generate any 
employment and we will simply be 
doling money without creating any 
employment opportunities at all. T 
hope hon. members will appreciate 
it. . 
SHRI ANNA JOSHI: You have 

not answered the first two parts of my 
question. Part (a) of the question was, 
what is the total number of jabs 
which will be created due to your 
programmes mentioned at Annexure 
11;: and what arc the financial provi- 
sions for bplementation af these em- 
ployment - programmes. The - othei 

I 

part of the question was regarding 
the unemployment allowance. 

SHRI H. R. BHARDWAJ: With 
regard to the Special Employment 
Programmes and the Centrally Spon- 
sored Special Employment Program- 
mes, the total financial outlay lor IR- 
DP under the Central Sector i? Rs. 
409.49 crores and the total js Rs. 
747.31 crores. This is for the year 
1990-91. For the year 1991-92 the 
total outlay under the Central Sector 
is Rs. 411.40 crores and the total is 
Rs. 704.26 crores. 

The progress is like this. In 1988- 
89, we had 37.7 lakh beneficiaries. In 
1989-90, therz were 32.6 lakh benefi- 
ciaries and in 1990-91, the figure .was 
29.05 lakh. The target for i991-92 
is 22.54 lakh beneficiaries. 

As far as the Jawahar Rozgar 
Yojna is concerned, under the Cent- 
ral Sector the total outlay for the year 
1990-91 is Rs. 2100.00 crores and the 
total is Rs. 2627.8 crores. And the 
Total outlay under the Central Sec- 
tor for the year 1991-92 is Rs. 2100.00 
crores and the total is Rs. 2526.13 
crores. . . . . . 

SHRI ANNA JCBHI: I wantsd to 
know the total number of jobs which 
will be created due to these proga- 
tnmes. 

SHRI H. R. BHARDWAJ: Sir, 
you cannot have the total number 
because it is in the form of percen- 
tage and it is some 2 or 3 per cent 
of the growth. We have targets for 
Centrally Sponsored Programmes 
only. 



Regarding the financial p m i s i m ,  
I have already said that we have fig- 
ures  fur both the m t l ~ y s  and - 
Gitme. The targets are set for the 
Centrally @onsored Frogrammes 
where we can tell ym that haw much 
money was spent and what was the 
target for the p i f i c  period. Gene 
rany, the growth of employment gms 
with the general economy of the coun- 
try and is dependent on the percentage 
of growth achieved during t b  period. 
The specific targets of etnp10yment 
gentration in the eatire economy in 
the development process a n  not stt 
on year to year basis. We have the 
year-wim targets for only Centrally 
Sponsored schemes. 

SHRI ANNA JOSHI: The earlier 
Government had proposed for the in- 
corporation of the right to work as 
a fundamental right in the Constitu- 
tion. I would like to h o w  what is 
the attitude of the present Govern- 
ment towards this. 

MR. SPEAKER: I think it is too 
big a question to be replied in the 
Question Hour. I leave it to the 
Minister if he wishes to aaswer he 
can -ply. 

SHRJ H. R. BHARDWAJ: Sir. so 
far as the right to work is concerned. 
I remember that this issue has been 
raised in several debates and through 
resolution also. Government after Go- 
vernment have made commitment on 
this issue. Even the Government in 
which my learned friend's party was 
a partner. made a commitment and 
they started some work also to this 
effect. A Committee was also cons- 
tituted but it could not come to any 
decision because it found that a lot 
of ground work is to be done before 
such a right can be conferred Consti- 
tutionally, I persanally feel that it 
is a verv laudable idea but T am not 
prepared to sav so without doinq the 
ground work. We appreciate that it 
is  a very laudable %lea but out have 
to do the pound mrlt and fist p a -  
m d  work is still not them. 

SHRI ANNA JOSH1 : J hspe in 
principle you agree b Shat idea. 

-1 H. R. BHARDWAJ: Tfnm 
is no question in agreeing to it il 
principle. We must have a commit- 
ment to implement it. . 

SHRI li#URLT DEORA: The mn- 
tinuous influx of rural people to the 
urban areas has resulted in massive 
unemployment in urban areas like 
Bombay, Delhi, Calcutta and Mad- 
ras. First time during Shri Rajiv 
Gandhi's Government a scheme for 
self-employment for urban porrr was 
taken up. But unfortunately .though 
the scheme is renamed as Mehtu 
Rozgar Yojna-as replied in Anne- 
xure 11, item IV-only 50 cent 
or the target is achieved because the 
banks are not disbursing the loam m 
the urban areas. I would like,to h a w  
how much money is allocated 'for '&is 
Nehru Rozgar Yojna for urban areas. 
Why 50 per cent or fXl per ccdt' of 
the target was not achieved? Onc 
lacuna which I have found is that a 
limit of Rs. 7200 is there. The appli- 
cants cannot take advantage crf that 
limit. {Intmrlrptiom~ 

SHRlMATi llIL KUMART BH- 
ANDARI: Mr. Speaker, Sir, I &t 
wanted to draw the attentien of the 
Minister that a wrong tigure has been 
given. . . ( I ~ ~ ~ m u p t i m l  

MR. SPEAKER: No. Not like this. 
You cannot do that. You can ask 
a question, if you like. 

SHRTMATI DIL KUMAKI BH- 
ANDART: It is not a question. t am 
not asking any question. 

MR. SPEAKER: Then, you will 
not be allowed to raise like tllal. 

SHRT H. R. MARDWAJ: Sir, so 
far as Nchru Rozgar Yo,jana Is con- 
cerned, we have financial outlays for 
this scheme. 

-4s far as outlays are concerned. 
the Nehru Roznar Yojana .consists 
d new sahemes. The outlqy in ino 
Central Sector is Rs. d20 cram in 
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1990-91. In 1991-92, the outlay 1s 
Ils. 113 crorc. 

So far as the physical p r o m s  is 
concerned, I may mention that being 
h new scheme, the assessment is to 
be made and as the hon. Prime Mi- 
W r  pmmiscd the other day in the 
House, .that a proper appraisal of this 
=heme. a proper assessment of this 
mchime and function of this scheme 
is under consideration. 

SHRI MURLI DEORA: Why bc- 
low fhC target, why not full achieve- 
ment? 

IE*l 
SHRI .H. .R BHARDWAJ: It is a 

new Rozgar Yojana, (InPmpHomr) . . 

MR. SPEAKER: He raised his 
hand first, ,please take your seat. Shri 
Dau Dayal Joshi. 

SHRI DAU DAYAL JOSHI: Mr. 
Speaker, Sir, I would like to point 
out to the hon. Minister that the Go- 
vernment evolved a scheme to re- 
n6ve unemployment and implement- 
ed the same. But, may T know the 
reasons why it was not swcessful. 
When the Government failed to give 
employment what is the obstruction 
in its way to give unemployment all- 
owance? 

SHRI H. R. BKARDWAJ: Sir, the 
qutstim of granting unemployment 
allowance is being raised time and 
again. Evm if you $vc an allowance 
to any person it does not solve his 
problem of unemployment, and it 
would hampr the progress of the 
country as per our plans. Became 
the amount d money 61) given would 
not generate erndopent. Therefore, 
it has been ,considered in depth by 
s ~ m v ~ , O w e r n m e n t s .  If you pay 
allgvian~xr~, tb schemes will come to 
a gdndbg 'halt. 

SHRI NIRMAL KANTI CHAT. 
TERJEE: Sir, the figure given is very 
interesting. They say that every year 
they will provide 10 million jobs. Over 
a period of ten years, they a~ going 
to provide 100 million jobs. That 
means, wery year, they are going to 
employ not more than 10 million peo- 
ple. This figure of 100 million is a 
bogus figure. If you provide 10 mil. 
lion jobs this year. then you will have 
to provide 10 million jobs next year 
also. So, your real target is 10 million 
jobs per year. 

My question is: What is the number 
of new entrants in the labour force? 
What is the percentage? Is it true that 
you are always trying to provide em- 
ployment to a percentage of popula- 
tion which is less than the new en- 
trants in the labour force? Is it true 
therefore that the figure for unemplo- 
yed people is continuously increasing 
as a backlog from plan to plan? 

These are my questions. Let him 
answer them. If the. answer is 'Yw' 
then what new pro~osals vou have to 
tackle this kind of a problem? 

SHRI H. R. BHARDWAJ: Sir. 
the - hon. Member should carefully 
read mv statement which has been 
laid. The answer is that the. Eighth 
Five Year Plan is being formulated 
keeping in view the long term goal for 
generating 100 . million employment 
opportunities. IlnterruUWiom) 

SHRT NIRMAL KANTI CHAT- 
TERJEE: That is what I auestion. 
This Budget also says that. Ten mil- 
lion jobs each vear, addin5 up to 100 
million jobs in ten years. 

MR. SPEAKER: Do not have crass 
talks. Y'ou talk .through the .Chair. 

SHRI NIRMAL KANTT CHAT- 
TERJEE: How are you going to pra- 
vide 100 million jobs? 

MR. SPEAKER: Not like this. 
This is not proper. 
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SHRI H. R. BHARDWAJ: The 
answer is very clear if the hon. Mem- 
ber has read it. It does not say that 
we have been providing jobs. That 
is the target of the Eighth Five Year 
plan; and 100 million figures are for 
ten years; they are on an average ten 
million opprtunities. The word used 
is : ' ~ t u n i t y ' .  There is a difference 
be- a full time employment and 
an opportunity of employment and 
on an average 10 million. The detai- 
led strategy of these programmes will 
be given in the Plan Document. So. 
now, there is no swpe of an argu- 
ment on this. 

SHRI NIRMAL KANTI CHAT- 
TERJEE: He has not answered the 
other part of the question. What is 
the growth rate? It is relevant. 

MR. SPEAKER: This is not a full- 
scale discussion on unemployment. 
This is a question on the Government's 
scheme to do it. 

SHRI NIRMAL KANTI CHAT- 
TERJEE: We expect information 
from the Minister. 

MR. SPEAKER : He will give it to 
you. 

SHRl SHARAD DIGHE: The 
long-term goal is to produce 100 mil- 
lion employment opportunities over 
ten years and on an average ten mil- 
lion opportunities per year. That is 
there in our Congress Manifesto also. 
But vou have said that the details Of 
this &rategy wil l  be finalised when the 
Eighth Five Year Plan will be finah- 
sed. Now that will be in. March 1992. 
Therefore, I would like to know whe- 
ther you can give any indication as to 
the strategy to reach this goal because 
at present Annexure I1 says merdy 
twenty five lakh job opportunities. I 
cannot convert these man days, but 
the families to be employed are app- 
roximately twenty-five lakhs. So, have 
you got any immediate strategy to +- 
plement during this year to prov~de 
ten million jobs in this year? 

MR. SPEAKER: He is m t  ask- 
ing about the Plan, but the strategy. 

SHRI H. R. BHARDWAJ: That 
is possible; 1 can give it because cor- 
ployment strategy is vary clear that 
we have to create new employn?dat 
opportunities for unemployed and ncrr 
enttants in the labour force and aug- 
meat the income of those already cmrp 
loyal in the lowex level of income and 
organhe special employment pgra- 
mmes to provide a d e t y  net of gas. 
ranteed employment and inoome to the 
rural poor till the time as the develop 
menat process is able to take care of 
them. The employment opportuaities 
will be more pxxhctive and s d -  
able and there will be regional cropwise 
diversification in agricultural sector; 
development of waste land into cultiv- 
able land; faster expansion of the m- 
ral mmf8ftp sector, the rural irdrP- 
structure, housing consbraction, 4 
scale and decentralised iadvstrig, 
these are the areas, thrust areas which 
are fur employment garcrabon. 

SHRI RAJENDRA AGMHOTRL : 
Mr. Speaker, Sir, the hon. Minister 
has declined to pay unemployment J- 
lowance. May I know from the hon. 
Minister as to the steps being taken by 
the Government for the subsisterm of 
a jobless person? Besides, I would 
also like to know whether Government 
would take steps to ensure that em- 
ployment is provided to local people 
in the industries irrespective of their 
coming under a State Government. cn 
the Central Government. 

MR. SPEAKER : He wants to knaw 
whether you arc going to employ per- 
sons from that area only. The first 
part of the question is disallowed; the 
second part of the question yon can 
answer. 

SHRI H. R. BHARDWAJ: It is a 
very vdid question that is if a row 
comes up in a parsicular area, t&e 
vernment's policy is, as far as po6ai- ' 
ble, the empbyrnent must go to tho 
paople wnose lPnd is taken away 
the Government. 



SHRJ MIJKWI, BALAIGRISHNA 
WMWlK : In the reply given by the 
Ha. Minister it has bean stated that 
a29 lakb ben&ciaries will be be- 
fitrtd fmm the &-employment sheme 
b r  the educated unemployed. 

- AUL SPEAKER: Yau do not have 
ta v t .  what has been stated. There 
are many. querstions. I am going to 
allow them. Do not repeat what has 
bees statad. 

S m  MUKUL BALAKRISHNA 
~ A ~ I K :  But at the ground 1 4  
t&e picture is very dilkrent. The banks 
are refusing to give any assistance to 
tbe educated unemployed under this 
pgrarnme.. I would, therefore, like 
to know from the Hog. Minister whe- 
ther the Govemment proposes to call 

meeting of the natio-nalised banks to 
qwluie the speedy and proper imple- 
meatatimj of tbis pgramme and se- 
condly, I would like to know whether 
the Government proposes to impose a 
ban on fresh recruitment in the Union 
G w e m e n t  Ministries and Depart- 
ments and if not, what are the projec- 
ted fipres of fresh recruitment in the 
Union Government Ministries and De- 
partments? 

MR. SPEAKER: It  is a disjointed 
question on all areas. How do you 
expect it to be answered? 

% SHRI' MUKUL BALAKRISHNA 
WAS=: I have asked it in half a 
minute. 

MR. SPEAKER : Mr. Minister, you 
can reply if you are in a position to 
reply. 

- a 1 1  &. R. BfiARDWAJ : m- 
ly, both p r t s  of this q u d o a  do ntX 
f41 wibia the polNiew.o•’ this Qua- 
tim,. 

any scheme wit4 the Govtmmeat- to 
provide employment in the villages it- 
self to their youth who are fleeing to 
cities in search of employment? 

MR. SPEAKER : This question has 
already been replied. 

S H R l  SURYA NARAYAN YA- 
TIAV: Sir. as per the present situation 
m the country the number of skilled 
and unskiiled unemployed persons is 
very high and the Government is also 
admitting it. So, through you, I would 
like to know from the hon. Minister 
whether he is considering incorpora- 
tion of right to work as a fundamental 
right in the Constitution. (Inferrup- 
,tiom) 

[English] 

MR. SPEAKER : That question has 
already been asked and replied. 

SHRI RAM NAIK: There are two 
schemes, Jawahar Rozgar Yojana and 
Nehru Rozgar Yojana. Jawahar and 
Nehru, they are one and the same to 
us. What is the d s e r e m ?  

Secondly, there is the Khadi Village 
Industries Commission, through whose 
programme lot of employment poten- 
tial is generated. There are-about 130 
vacancies in the Khadi Commission 
which arc: not being filled for the Iast 
three or four years. Will the Govern- 
ment, take a conscious decision ab- 
out filling up the vacancies in the 
Khadi and Village Industries Commis- 
sion and other such organisations 
which generate more employment? 
Will the Government consider filling 
up such vacancies? 

SHUT H. R. BHARDWAJ: There 
are two parts. One is the Jawahar 
Rozgar Yojna and the Nehru RoZgar 
Yojana. They are different, bearu%c 
one relates to tbe mral areas and the 
ather relates to the urban a m .  That 
is the only Merence. 

With =gad to the K*adi and Gra- 
modyog Industries, this industry is 
doing vcty d l .  It is giving employ- 
mdwrttb^thea~mmthemlareas.  



So far ar, the vaw& m mllc~~ad. 
1 may submit thut I hew no conttol 
abut BEug up the vacancies. The 
Hon. Membii. may take it up with 
the Industrim Mimitry. 

MR. SPEAKER: You may also 
help him. 

SHRI H. R. BIIARDWAJ: I i l l  
also look into it. 

SHKI BHERU LAL MEENA: Mr. 
Speaker, Sir, the cement factory at 
Sawai Madhopur is closed for the last 
five years. The workers have to report 
for work regularly and they are 
chge-sheeted if they are found a b  
sent. But they are not be& paid 
their salaries. Contrary to it is the 
claim that unemployment will bt done 
away with. (Ide~ruptio~ts) will the 
Government take some steps in the 
matter? (Interrupths) 

MR. SPEAKER: Only because 1 
allowed you, please don't ask such a 
quemon. 

SHRI RATILAL VARMA: Mr. 
Speaker, Sir, through you, I would like 
to ask the hon. Minister whether s tep  
are proposed to be taken to provide 
government jobs to maxmum. num- 
ber of people as per the provkion of 
Apprenticeship Act? 

[English] 

SHRI H. R. BHARDWAJ: That 
is an accepted thing which you have 
raised.. .(lntmptiOnr) 

SHRI SUNIL DUTT: There are a 
lot of pro,pmmes to provide employ- 
ment to the disabled. We are euppo- 
wd 'to provide three per cent jobs to 
the disabled. But t h e  propmmes are 
nat being implmmted properly. I 
want to know fmtn the Minister as 
to bow they are going to provide jobs 
to. the disabled. 

e m a t  has rdready i m p h n & d  the 
programmes to give jobs to the &si- 
~ A l y  disabled pmms. I wiil nsa' the 
point of the hou. Member and see that 
it is implemented properly. 

SHRI RUI'CHlMD PAL Sit, tbc 
hon. Mniim has provided ths @ts 
as on 31-12-1987. Mky r know frcPm 
the hon. Minister as to what ie the 
difficulty M the part of t&e Ciawrm- 
ment to provide the latest Q u d  

Is it not a fact that m y  j& se 
kers do not incline to register their 
names in the employment e x c h a w  
because the public maor undedb 
in@ and the Ciotral Goverrrmarcl it- 
self do not recruit through 
ment exchanges? If you look at the 
@urn of job seelrers in West Bcngrl 
they are high baoause regismtion UE 
names in employment e x c m  b 
compulsory. But in other P i s  
there is no such provision. Is i i  not 
a fact that in many States. cmphp 
ment exchange is not able to NaR 
properly because the Central Govern- 
ment and public sector undertakings. 
as employers, do not provide employ- 
ment through employment exchae 
ges ? 

SHRI H. R. BHARDWAJ: The 
figure was upto 31st December 1 W .  
I was myself surprised as to why it 
was not made up to date. I have 
collected the up to date figure as on 
31st May 1991 and it is 34.B d l -  
lion. That is the latest - - 

I have noted about the situatih in 
employment exchanges and 1 will 
pass it on to the mkmat Minirtry. 

SHRIMATI DIL KUMARI m- 
ANDARI: I do not want to id a 
question. It was given pwngIy in the 
statement that there is m Qnploy- 
ment exchange. in SWm 1 b o w  
very wall that them is propas a@byz 
ment exchange running in the Stak 

L .  

MR. SPEAKER: T& is eitst a 
question. This is only-an m h d  
tion that you la giving. 


